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Government of Jammu and Kashmir

Finance Department
Civil Secretanat, Jammu

Notification
Jammu, the S Y March, 2018
20122 In partial modification of Notification SRO 63 dated 21-12-2017, regarding Budgetary
w00 fo the manufacturing units in the shape of reimbursement of Central Taxes for promolion
4 ndustries in the State of Jammu and Kashmir, the government hereby direct that the following
0 shall be deemed to have existed ab-initio after 5.1, namely.-

* Provided that for the period from July 2017 to December 2017, the eligible unit shall file
2 zpoication on prescribed format notified by Commissioner Commercial Taxes on or before

AL 2

By order of the Government of Jammu and Kashmir.

Sdl-

- (Navin K: Chuudhaf’}f?%'
2 = Principal Secretary to Government,
- Finance Department
N ET/Es203/2017 Dated 5225 2018

Sibhe. —_—

' #zetary, ST Council, New Delhi

. {AFaanoz! Commussioners

i Pnopal Resgent Commissioner, J&K Government, New Delhi.

* Fncpal Secretary lo Hon'ble Governor

£ A Prrcpal Secretanes to Government

¢ Procpal Secretary to Hon'ble Chief Minister

' 4 Commessioner/Secretanes to Governmen

: Dvsena Commissioner, Jammu/Kashmir

* tiosz Commissioner, JEK, Snnagar

“ Commsssioner Commercial Taxes, J&K, Sninagar

1’ Kadtonal Commissioner Commercial Taxes (Adm) Jammu/Kashmir
' Adtonal Commissioner Commercial Taxes Tax Planning, JAK.

= Tvaie Secrelary lo Hon'ble Minister for Finance.

., -z Secretary 1o Hon'ble Minister of State for Finance,

* resdent Kashmir Chamber of Commerce & Industry, Kashmir.

. Prescent Federation of industry, Kashmir,

X Presdent Chamber of Commerce and Industry , Jammu

 Presdent Industries assocation, Bari Brahmna, Jammu,
'+ Predent Tax Bar Association, Jammu/ Srinagar.

& Cenered Manager, Government Press Jammu/ Kashmir.
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(Dr. Aadi Fareed
Under Secretary to |he Government

Sy gRo 69 dt. 124218




